CENTRAL ADMINISTRATIVE TRIBUNAL# JABALPUR BENCH
CIRCUIT COURT AT INDORE
Original Application No. 673 of 2003

Indore# this the 29th day of September, 2004

Hon"ble Shri M.P. Singh# Vice Chairman
Hon*ble Siri A.S* Sanghvi# Judicial Member

ant. Mona Martin, Late Shri C.D. Martin#
aged about 50 years# Family Pensioner# Office address s
Sr. DPO (WR)# Ratlam# R/o. Roze Billiya Garden#
Mhow (MP) - 453 441. .- Applicant
(By Advocate - Shri 1.H. Khan)
Versus

1. Union of India, through the

Secretary# Government of India#

Ministry of Railways, New Delhi.

2. The General Manager, Western
Railways, Church Gate,
Mumbay .

3. The Sr. Divisional Financial Manager,
Western Railways, Ratlam (MP).

4. The Sr. DPO. (WR),
Ratlam (MP). - Respondents

ORDER (oral)
By M.P. Singh, Vice Chairman -

The learned counsel for the applicant has submitted
that the relief claimed by the applicant has already been
granted by the respondents and the OA has therefore#
become infructuous. Accordingly# the Original Application

is dismissed as infructuous.

(A.S. Sanghvi) (M_P. Singh)
Judicial Member Vice Chairman
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